
1':,No,01 (03)/i{ostcl'/Ci':STiiT/2021

Customs, Exqise and Service Tax Appellate Tribunal
West 13104 No, 2, R,K,Purarn, New Delhi-I1 0066

Dated: 16,03,2021

ORDER NO.3 Lof 2021

Hori'blc President is pl~~ased to partially modify the roster order no. 07 of 2021

for CESTAT, New Delhi from 117.03.2021 to 19.03.2021 as follows:

PERIOD CORAM

17,03,2021 Ms. Rachna Gupta!, l lori'b!c Member (judicial)
to

19.03.2021

Note:-

1, In the event of non sitting or Bench, the adjourned dates 01 listed matters will be available on the
website \yww,ceslJlm:w,gov,jll the link' D,Ii]y l)I'dt~r:i",

By Order
i

.§., ,~
(Binccsh Kumar K. S.)
Registrar

Copy to:-

SPS to l Io n'blo Prcsident/llbn'blc Mcmbcrs/PA to Hegistrar/Dy, Registrar/Bar
Association/D/o Chief CommisslOlncr (AH)/Noticc Iloard/\Vchsite/Guard File/Office Copy.

l,~

Dy. Registrar


